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CA Nos. 37 & 381201 7. 

Aman Grover & Anr. ... Petitioners 
Versus. 

Mls City Enterprises Pvt. Ltd. & Ors. ... Respondents 

Present: Dr. Rajansh Thukral and Ms. Surekha Thukral, Advocates for petitioners. 
Mr. Atul V. Sood, Advocate for respondents No.1 to 3. 
Mr.Sukhwinder Singh Sudan, Advocate for respondent No.4. 

Learned counsel for the petitioners has filed written submissions and copy 

of the same has been supplied to the learned counsel for the respondents No.1 to 4. 

Learned counsel for respondents No. 1 to 3 and learned counsel for respondent No.4 

also seek more time to file written submissions. Written submissions be filed within a 

week with copy to the learned counsel for the petitioners. 

List the matter for arguments on 12.09.201 7. 
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